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DRDER
( As per Hon'ble Sri A,.B.Gorthi, Member (A) )

all the applicants hersin are Sr. Safaiwalas
working in the C&Y Department of S.C.RLg.The relief
claimed by them is for a direction to the respon-
dents to utilise their services as Khalasi helpers
on the basis of their seniority as Safaiwalas and
continus them in the C&4 Department and also consider

them for promotion to the grade of Skilled Artisans.

2. + The applicants joined Railway Me@dical Department
as Safaiwalas and were subsequently transferred to
C&\ Department as regular Safaiwalas (Class-1V). In
pursuance of theé letter dt.22=7=-86 volunteers were
called Por to waork as Skid.porters and the applicants
who uere valunteered FPor the same were being employed

as Skid porters. The applicants f=lt aggrisved by

‘the Pact that they remainaed in the scale of pay af

Rs, 775=1025 whareas the salary of a Semi-skilled
Khalasi (Khalasi helper) wvas %,800-1150. [orsover,
a Khalasi halpar had avenue for further nromotion

whereas there was no such prospect for the applicants,
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J. Tha respondents in their reply affidavit'

have clarified that _With the introduction of

cadre restructuring w.e.f. 1-3=93, ths category

of Safaiwala was restructured into two grades,

viz. S5r, Safaiwala in the scale of Rs,800-1150,

and Safaiuala in the scale of Bs.750-940, The
applicants whe®vere in the post of Sr., Safaiuala
were thus brought at par with Khalasi halpger

in the scale of pay of %.800-1150., The respondents
further clarified that they are provided awvenue

for Purther promotion as Skilled Fitter Gr.III

as per the integrated seniority of Khalasi helpers
and Sr., Safaiualas. Thus the contention of the
respondants is that the applicants in the post of
Sr. Safaiwalas suffered no such grievance as would
warrant or requis remesdy. In fact, the respondents
attended to EPis problem and took necasssary remsdial

[
action afber the introduction of cadre restructuring

v.e.P, 1-3=93,

4, Heard learned counsel faor both the parties.

Sri P. Krishna Reddy, learned counsel for ths appli-
cants submits that in Qieu of tha categorical asser-
tion made by the respondents in their reply affidavit
with regard to creation of avenue of promotion for
the applicants, and alse for the maintenance of a
common seniority list for Safaiwalas and Khalasi

helpers, the applicants have no subsisting grievancs.
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Se In view of the aforestated facts, ths
application is disposed of without any specific
directions to the respondents sxcept for an
observation that what has been stated by the
respondents in their counter affidavit would be
implémented in respect of the applicants beforeg us.

No order as to costs,

ﬂf{( A.B, Gorthi ) ( A.Ve’Haridasan )

Member (A) Member (3)

Dt,.23rd Nov., 1994 3
Open Court Dictation
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Kmv | Deputy Raglstrar (Judl )

Copy toi-
' Secretary, Reilway Board, Rail BhaVan, New Dalhi.

Z. Ganoral ﬁmnmg@r, South Central failway, Railnilayam,
Smcunderabead.

3. DiVisional Railuway Managsr, South Cantrul Railuay,
ijayswada.

4. G5r. Dﬂ/ls;onal Mechaenical Enginser, South Cantral
Railway, ijnyawada.

5., 9r. Dﬂflsiunal Personnel DPFlcmr, Sguth Central Railway
Vljaymwada.

6. Une copy to Sri. p.Krishna Reddy, ad ccate, CAT, Hyd.

7. One copy to Sri. " VY.Ramsna, Addl. CGSC, CAT, Hyd.

B. Une copy to Library, CAT, FHyd.

9. One spare copy.
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